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lowed by the Speaker but he has said
that there will be a discussion on this
importunt 1ssue, My only porat 1s that
that discussion must take place at an
early date because many important
and subtle issues involving demoeracy
are mvolved Therefore, we should

have the discussion as early au poew-
ble.

15.40 hrs.

PAPERS LAID ON THE TABLE

MERCHANT SHIPMNG (WRLCKhS AND
SALVAGE' RuLss, 1974

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRA-
NSPORT (SHRI H M TRIVEDD |
heg to lay o the Table a copy of the
Merchant Shipping (Wreck: and Salv-
age) Rules, 1074 (Hindi and Enghsh
versions} publirhcd in Notification No
GSR 1218 in Guzette of Ir.dia dated
the 16th November, 1974, under sub-
section (3} of ~ection 458 of the Mer-
chant Shipping Adt 1958 [Placed 1
labrary Sce No LT-858 74)

ANNUAL RfiPORT Of T0OST-GRADLUATF

MINSTIIvIE o \DrDrr u Foucal.on

AND REstAR(H  CHOYVDIGARH TOR
1972-73

THE DEPUTY MINISTER IN THE
MINISTRY OF HFALTH AND FA-
AMILY PLANNING (SHRI A K M
ISHAQUE! [ ber to lav on the Table
a vopy of the Annual Report (Hr.dy
and Englsh versions) of the Pust.
Graduate In<titute of Mediwal Edura-
lion and Re<earch Cnandigarh, for the
vear 1972-73, under sectiers 19 of the
Post-Griduate Institute of Medical
Education and Re<earch, Chandigarh,
Aet, 1968 |[Placed in Librery. See
No. LT-8505/74)

AGRAEAYANA 17, 1896 (SAKA)
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NOTIFICATION UNDER IRON URL MiNks
Lapour WELFARE CEss (AMENDMENT,
AcT, 1970 InoN OrRe MiInes, LaBotut
WELtARE CEss (AMENDMENT) RULE,,
1974, EMPLOYRES' SIATE  INsLillad
(CrNTRAL) 2ND AMENDMENT RULES,
1974  AAD APPREMNIICI SHII {AMEND-
MENT) Hures, 1974

THE DEPUTY MINISTER IN THE
MIMNSTAY OF LABOUR (SHRI BAL.
GOVIND VERMA) I beg to lay on
the Table—

(1) A copy of tht Notification No
GSR 1006 (Hind) and English ver-
sions) published in Gazette of India
dated the 14th September. 1974, 188u-
ed under =ecticy 1 of the Iron Ore
Mines Labour Welfare Cess (Am-

endment) Act 1970 {Placed in Lib-
rary See No LT-8596 74]

(2) A copy of the Iron Ore Mines
Labour Welfare Cess (Amendment)
Rule=, 1974 (Hind1 a:d English ver-
sions) published jn Notification No
GSR No 1007 in Gazette of India
dated the 23rd September, 1974
under wub-section (4) of section 8
of the Iron O1e Mines Labour Wel-
fure Cess Act, 1961 [Placed mn Lib-
rary See No LT-8597 74]

3, A ¢opy of tng Employees'
Ltate Insurance (Central.  Second
Amendment Rules, 1974 (Hind: and
Frrghish versions' published in Noti-
ficat v Noe GSR 1122 in Gazette
of India dnted the 12th  October,
1274, vinder cub--ect on (4% of sec-
tinn 95 of the Emplovees” State In-
surante Act 1948 "Plued
Talbvary. S No LT-8598 74]

(4) A copy of the Apprent-ceship
{Amendment) Rules 1073 (Hindi
and English veranns) pubhshed in
Notificattan No CSR 12 n
Gasette of Indiy dated the 16tk
Novembher 1974 under sub-s~ctiom
(3} of sertion 37 of the Apprentice
Act, 1961 [Pl cvd 1 Library See
No, LT-8599 74

——



